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Judgement

1. This matter is taken up through hybrid mode.

2. It has been informed by Mr.A.Panda, learned counsel appearing on instruction
of Mr.D.K.Panda, learned counsel who was appearing for the opposite party No.3
that the brief has been released by them and Mr.D.K.Panda, learned counsel and
his associates are no more appearing for the opposite party No.3.

3. Be that as it may, the opposite party No.3 shall ensure their representation by
the next date.

4. Mr.D.Nayak, learned Additional Government Advocate appearing for the
opposite parties No.1 and 2 has submitted that the State is actively considering
to review the provision which has been challenged in this writ petition. It has
been further stated that for completing the process of consideration and passing
the appropriate order, some more time would be required.

5. Mr.Nayak, learned Additional Government Advocate sought for
accommodation, which is granted.

6. Let the matter be listed on 22nd June, 2023. It is made abundantly clear that
even if the resolution/order of the Government is not produced by the next date,
or the counter affidavit is not filed, we will take up this appeal for disposal on
merit on the next date.
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7. Mr.M.K.Sahoo, learned counsel has appeared for the petitioner.

8. A free copy of this order be supplied to Mr.Nayak, learned Additional
Government Advocate.
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